
Kotak Industrial All Risks Insurance
Additional Covers/ Clauses/ Endorsement Wordings

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.
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Capital Additions / Newly Acquired Property / Interest

On payment of additional premium and subject to the sub-limit 

shownin the Schedule, this Policy is extended to include, in so far 

as the same are not otherwise insured:

a) any newly acquired machinery and plant or newly constructed 

buildings, and

b) alterations additions and improvements to buildings subsequent 

to a certificate of completion, 

c) alterations additions and improvements to machinery and plant, 

at the Insured locations, but not in respect of any appreciation 

in value during the current Period of Insurance, provided that :

The Insured undertakes to give particulars within 30 days of 

commencement of the Insurer’s liability and to effect specific 

insurance before the expiry of the Period of Insurance and to pay 

an additional premium on demand.
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